
CENTRAL ADniNISTRATiyE TRIBUNAL
PRINCIPAL BENCH; NEU OElHI

O.A. No. 1886/99

New Delhi this the f/^^day of April 2000

hon'ble dr. a. veoaualli, member (3)

Kanual Singh,
S/o Shri Bidhambar Singh,
R/o 342, Sector V/,
Pushp Vihar,
New Delhi. Applicant

(By Ad\/ocate: Shri U.S. Chauhan)

V/ersus

Union of India, through;

The Director,
Intelligence Bureau,
Ministry of Home Affairs,

^  North Block,
Neu Delhi. Respondents

(By Advocate: Shri Rajeeu Bansal)

ORDER

Learned counsel for the applicant,

Shri D,S. Chauhan, seeks permission to withdraw

this O.A. Permission grantSd, O.A. is dismissed

as withdrawn. .

0

CDr. A, Vedavalli)
Member (D)

«1»littal*


